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ORDER

Ld. Counsel for the parties are present through video conferencing

mode.

Ld. Counsel for the Corporate Debtor represents that there has been
some delay in filing reply in relation to the compliance of the Order passed
by this Tribunal. Ld. Counsel for the Corporate Debtor seeks some time to
file a suitable Application to condone the delay of filing reply. Let the same
be done within a period of two days’ from today and objections, if any,

raised by the Petitioner.

Post this matter on 02.03.2021.
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